3RIa2 et siferaszor
INCOMETAX APPELLATE TRIBUNAL

L.T.A. No. 168/Pat/2013
Assessment Year: 1991-92
&

L.T.A. No. 169/Pat/2013
Assessment Year: 1992-93
Sunil Kumar Sinha

15

and it is being pronounced today i.e., on 24t August, 2022, when both are

available.

21.  Intheresult, appeals of the assessee are dismissed.

Order pronounced in the Court on 24th August, 2022 at Kolkata.

Sd/- Sd/-
(RAJESH KUMAR) (RAJPAL YADAV)
ACCOUNTANT MEMBER VICE-PRESIDENT

Kolkata, Dated 24/08/2022
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